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SUllMAaY 

1. Bilb pondilll at the end of tm, la'lt ~ion 

2. BiIIg introduced 

3. Bills 0ppOllCd at introduction ttap 

4.. Bill, passed by Raj)'a Sabha and laid on tho Table 

5. Bills passed by Rajya Sabha and returned by Lok Sabha with amondmcnu 

1.1 

II • 

6. Bill. rcturn'ld by R~iya Sabha with amendmenh and laid on the Table Nil 

7. Billlpaacd 

8. Bils neptived 

~. :Bills withdrawn 

, o. Bills part·discWillCd .,r--: 

• • • • 

11. Mtftiol1' for adjournment-of debate on BilI~ adnptcd 

12. nills referred to Select Committee 

t 3. Rill. referred 10 Joint Committee 

14. Bills reported by Select Commiltee 

15. Bi\I~ reported by Joint Commitlce 

• • 
• 

iG. Dills oriKinatilll in and referred to Joint Committee by Rajya Sabha if' 

25 
Nil 

Nil 

Nil 

Nil 

Nii 

Nil 

re5pect~_r which motion for concurrence was adopted by Lok Sabha. Nil 

17. BiIIH pending at tbe end of the Session viM Para No. 1953 of I.ok Sabha, 
ftulJetin-Part II, dated 18-11-'982. .. '" '~, 

• 
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s. C.u.LlNG ATTEN'DON STATEMBN'n 

SL 
No. 

Brief Sltb~t 
N\\-:!c ~~:::. ~~~ ~ ~_~~ ~._ ::= 

lion Ha Ie of Statement 

3 ... ,.' 5 

----------------------------~~--~----H.M. 
I The reported failt,lfC of SJuj ~ ~UQUr SI6ri C.P.H •. saap. I 10 

INSAT-IA and steps lakeR SlaP - ~ -~------
. by the Gcwernment to meet 4'IO-I!I82 

the situation. 

2 R.cportcd ddcoatcntmellt 
MlGIII dac policl "....aeJ 
ill YIIrioua Stalli and aba 
actioD takCtI by GovenuDallt 
iD abe matter. 

Shri aaviAdta Varma Slari Niki.r R..anjaa 
Lu .... 

3 n.e nIpOrtod P.!'OPOsaJ to wiJId Shri B.D. Siqh 
up tho elactri&ed riDe railway 
IIIrVicc aystan ill Ddhl. 

.. The reponed recent incident Shri Narayan 
of fire ill ONGC oil ~I Chouboy 
D .... Baroda aDd ac:tioll taken 
by Govcnunent in the mat-
ter. 

5 '£he reported racket in re- Sbri Rajah Kumar 
moval of lOiled ad Don- S. 
iauable currency DOtes from 
tbe chClta of the: nationalilod 
banb indudirag tho Punjab 
National Bank and the: ac:tion 
taken by the Government in 
the matter. 

G The reported increAllC in in- Shri Mangal Ram 
cidenta in railway trains and Prcm.i 
.tatioru rd:cially n:cont In-
cident oft dacoity in Till-
lukhia Mail and reported 
ICUIfle with p&sII!RpI'J at 
BarciUy Railway Station. 

j The lI:portcd growing unrest Shri Harish Bahadur 
and Itrikes in lOme Oentral 
Universities particularly in 
Delhi University. 

Silri MaUibrjun 

6-1001912 

Shri P. Shiv Sbanbr 

Shri Pranah KII_r 
Mukborjcc ______ -00 ________ 

11-\0-1982 

Shri MaUikarj un ' 
-~-----"""----

12-10-1982 

SmL Sb.cila Kaull --.-----------
13-10-1982 

Iq 

o +of 

0 45 

\I 

I 41 

8 Several gruesome dl)wry dea- Shrimati SUlCCla Shri P. Venkatasubbaiah 1 ~I 

th'in the Capilli recently Gopalan - --_ ... - .- ~ ...... ---~,---
reported in the newsrvpon 14-10 •• 912 
arid the ac:lion taken y the: 
Government in the matter, .--_ ... ----

12 
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---_._-_._--------.. 

'9 The reported nine month pro-
longed textile strike in Bom-
bay and three day produc-
.tioo buudh and "Jail bharo" 
agitation of industrial wor-
kers in support of textile 
werkers. 

3 

Shri Satyanarayao 
Jatiya 

Shri ShivnV V. PatiJ 

15-lo-191b 

:)0 The reported decision of the Shri N.K. Shejwalkar Shri Shirvaj V. PatiJ 0 . 48 

'I I 

114 

Government to allow import - - - - - - - - - -
of colo!,r T.V. set, "5 gifts 16-10-lgS2 
from frieneb and relations 
abroad. 

The reported inadequate and 
irregular snpplv of power 
during the la~t few wcok.~ in 
different parts of the couutry 
jllcJlId;n~ Rajasthan, Har-
yana. D.:lhi. Uttar Pradesh, 

'Bihar, Madhya Pradesh, 
Maharashtra and Gujarat 
resulting in 1039c9 to crops and 
let back to il1dn~trial pro-
d'iction and the step. taken 
by thc Government to im-
prove the position. 

The r"ported recent cyclone 
in coastal parts in Orissa, 
Andhra Pradesh and Tamil 
Nadn States resulting in 
heavy Inn of life, property 
and creps and steps taken 
by Government to mcot the 
situation. 

Shri Mohd. Asrar 
Ahmad 

Shri Harikcsh 
Bahadur 

Shri P. Shiv Shankar 

18-10-1982 

Shri Balcshwar Ram 

2o-10-lgI!2 

o 45 

o 58 

The reported immigration 
visa racket unearthed in 
Delhi and action taken by 
Government in the matters. 

Shri Ram Vilas 
Paswan 

Shri P. Venkatasuhhaiah 0 56 

The reported collision bet- Shri G.M. Banat-
ween a goo<h train and a walla 
DTC bus and a jeep at the 
Zakhira railway crossing in 
Delhi on Octo""r 29. 1982 
resulting in the death ofthrce 
"person, and i~uries to seVt'ral 
others and th., steps being 
taken to prevent such acci-
dents in future. 
The drought situalio, prevai-
lin~ in Bihar, Wcst Bengal, 
Andhra Pradt!sh and lOme 
other parts of the country 
remlting in acute shortage 
of dl'inking watcr and repor-
ted d"ath ofmol'c than about 
hundred person. in tholO 
'States and steps taken by 
Government in regard th_ 
to. 

Shri Ram Vilas 
Paswan 

1I11-IO-lgSa 

8hri Mallikarjun o 35 --------
lI-lI- I 9811 

Rao Bircndra Singh 

3-11- 19BII 



14 

2 4 --_ .. __ . -_._-----_._------_. 
16 The re~rtcd serious situation 

prevailing in the coir indus-
try due to accumulation 
of stock, mechanisation and 
lack of raw matcriab in the 
Coir Corporation of India. 

Shri M.M. Lawrence Shri Narayan natt 
Tiwari 

/ 4-11~~2----

5 
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4· DIVIIIONS 

--------------------------------------------------------~ 
Number of DivilionJ held • • .. 

1 



.. 
Subject Date of 

presenta-
tion 

Date(.) of 
dilcUllion 

---------------------
(i) C-al B.t 

Supplementary Demands ror r6-uHI2 
Grants in respect of the 

.Budget (General) for 1982-B3. Dilcussion and voting 
on Supplementary 
Domandt for Grants 
(Goneral) 

(ii) Budgll i" rrJi"1 of SlGU tlf As.f4111 

rs-ro-8a 

Time 
taken 

HM 
o 01 

o 01 $upplcmentary Demand. for 
Grants in respect of the 
.Budget (Assam) Cor Ig32-
1983· 

r8-r0-8a .Discussion and voting 1 59 
on Supplementary 
Domandt for Granu 
(Assam) 

.Discuucd together with the Statutory Reaolution seekins approval of tho Uaue 
-of the Government of Assam notification dated 30-g-82 declaring certain ecrviccs to be 
411Gntial Services within the State of Assam Cor the purpoIOI of the EPential Service. Main-
COUDCC (Assam) Act, 1980. 

J6 



6. LEAVE OF ABSENCE 

51. 
No. 

Name of Members 

I. Shri Mukunda Mandai 

2. Sbri Jamilur Rahman 

3. Shri D.M. Puttc Gowda 

4. Shri A.G. Subburaman 

5. Prof. Satya Dca Sinah 

6. Shri Madhavrao Scindia 

,. Sbri Kamal Nath 

8. Sbri Shiv Kumar Singb 

Period for which leave 
granted 

8...,-1g82 to 16- 8-1g82 
and 

4-10-1982 to 22-1001g82 

4-10-1g82 to 22-10-1g82 
and 

1l-1I-1g82 to 5-1I-1g82 

4-10-1g82 to 18-10-1g82 

4-10-1982 to 22-1O-1g82 
and 

a-II-Ig82 to 5-11-1g82 

4-ro-rg82 to 22-ro-rg82 
and 

a-r 1-lgB2 to 5-r 1-1g82 

8- 7-1g82 to r6- 8-r98lt 
and 

4-10.1gB2 to 22-ro-lg82 

• 12-10-1g82 to u-ro-lgS2 
aud 

2-1I-lgS2 to S-II-lgSa 

a8-7-1982 to 16-8-lgBa 

1'1 

Date when 
lAave granted. 

1 
I 
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a. OATH oa An'IRMA.'I10N 

SI. No. Name IlComtituoncy State Language 
of Oadi/ 
affirmation 

--------------------------------
I Sh- S.T.K.. Jakkayan • Pcriyakulam Tamil Nadu 

Date 



,. OBITUARY REFERENCES 

SL 
No. 

Name and Particulan of Membenhip Date of Date on Time Remarks 
Death which re- taken 

ference 
made H M 

I Dr. Gopal Swarup Pathak, former vice-
,,",Prcaident of India. 

31-8-198l1 1 r 
II Sheikh ?W>ki'llUllad Abdullah, Member 
"",-of Constituent Assembly and Provisional 

a-g-lgSlI I 
fta liameut. 

S ri Ramappa Balappa Bidari, Member ~1-8-198l1 
of Firit and Second Lok Sabha. J 

.. ~Baburao Patel, Member of Fourth 4"9" 1 9811I, 
V'Loli ''Sabha. 

5 ~i Ramachandra Bade, Member of 18-9-,gSlI ~ .. -ro-lgSlI 
~ Third and Fifth Lok Sabha. j 

6 ~ ViJaya Bhushan Singh Deo, Member 19-8-19811 J 

~Thlrd Lok Sabha., f 
'1 hri Gunanand Thakur, Member of fourth lI8-9- lgSlI I 

Lok Sabha. _ 

8 ~i Raghuvir Singh Sha5tri, 1'.lember of ::zg-g-lgSlI J 
V"F~urth Lok Sabha. 

9 ~.D. Deshmiikh, Member of Fint lI-100198a 
t/"uok_ Sabha. .• 

10~ Chegircddy Bali Reddy,. Member Sept. IgSlI 1 
of Second Lok Sabha. 1 

II/s'hri Shrikriahna Agarwal, Member of 1-IO-lgSlI J 8-1_0-IgSlI" ;,7 -Fifth Lok Sabha. _ 

IlI~hr' iari Viahnu Kamath, Member of 
onstituent Assembly, Provilional Par-

liament, Fint, Third and Sixth Lok 
Sabha. 

-- , 

o 35 

o Oll 

o 01 

13 ~ukunda Mandai, Sitting Member 1I0010-IgBlI 1I1-1O-19811 0 15 After Obi._ 

J 14 Shri H.R. Guruva Reddy, Member of 
T""-- Constit\lCnt Aasc:mbly. 

I~. . N.C. Samant5inhar, Member of 
Second Lok Sabha.-,----

, lU 

tuary re-
ference 
HoUle ad. 
journed fol'l 
the day. 



SI. 
No. 

.0. PANEL OF CH.URMEN 

Members nominated Date of nomination 

---- .. _ •. _--- ._-_._---_ .. __ ._--_ .. __ ... _-----
1 Dr. R*ndra Kumari Bajpai I 

Shri Somnath Chatterjee I 
2 ,-. 

~ 3 Shri V.N. Gadgil 
'-10-1982 

-4 Shri S.M. Krishna I 
!i Shri Chintamani Panigrahi 

J 6 Shri N.K. Shcjwalkar 



II. PAPERs LAID ON THE TABLE 

(i) By Government 

(ii) By Private Membcn Nil 

--~.---------------------------



... PERSONAL EXPLANATION UNDEa RULE S57 

Subject Name of MembcT 
who made the per-
10nal explanation 

Date Time takell 

H, M. 

Reported allegation made against Smt. Pramila Dandavate 6-(0-1982 0 01 
8mt. Pramila Dandavatc in the 
House on 4 October, IgS2. 
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140 QUES110NS 

(I) SIIJ"" 

Number of Questions put down in Que.ttion Lisu for Oral 
Answers 

NllJ11bcr of Questions orally answered 

(ii) UnstllTr" 

Number of Questions put down in Question Lists for Written 
Answers and Written Answers furni.shcd . 

(iii) Short N«iCf O:!lIStion • 

Number of Questions put down in Short Notice Question. 
Lists. • . 

Number of Short Notice Questions orally answerod 

NIL 

NIL 

·Includcs 13 Starred Qucstiolll postponed/transferred from one Ministr), to another. 

··Includes 78 Unstarrcd Questions postponed/withdrawn/transferred from one 
Ministry to another. 

27 
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17. ITA'I'EMBNTI 

(I) SIIIJ ""'" ~ .. /lItU '.1 MiItiIIm",... IWI S71 

51. Subjel:t Name of MiaiJWr Date Time 
No. taell 

---------
• 3 4- 5 

----------- ------ fJ H.M-
I Flood lituauoa ill:::tbe:::coUDtry. Shri Kedar PaDdcry 0 01 

1 Flood and droUlht situatioD iD Rao Birelldr. SiaP 0 og 
variolll partI of the COlUltry aad 
the ltopi taba by GonrlUllCnt in 
that bohaI£. 

3 Procurome::J:co for paddy aDd Rao Bircndra SiaIb 0 03 
c:oanct 1m • con:aIa &lid miDimum .= price of cotton (Kapu) for 
I ia-8s marbtins 1OUOIl. 

"-Io-agea 

4- Pn:aidaDt" Modica! Chock-up at Shri B. ShJmkaranaDd 0 01 
HouIIoa (U.S.A.) 

5 PUIIIP by ri"K Stato ~uve Shrimati IDdira Gandhi 0 01 
~y tJae]ammu Kub-
mir GraDt afPormitfor llCIIettJomaot I 
ill (or PenDIUICJlt Roturo to) the I 
State BiD, IgSo. I 

6 Roloua of &Q illltalmcmt of Deameaa Shrl PraDab Kumar I 0 01 
AUowanca to CeatraJ Oonmmnt Mukherjee J emJd9yeos and relief to the JIODIio" 
DCII'I iDducliat family pelllioaon. 

7 Proaideot', health. Shri B. Sh~ 1 0 01 l 
8 Iaraoli invUoD of Lebanon. Shrimati Iadira GaDdhi r 5- 10- 1gSa 0 07 

9 Vwt of an all-party dol •• tioo Shri P.C. Sethi j 0 oa ~ to Meerut on 6th Octobor, 
IgBa. 

1 10 Prelideat'. health at TCIltU Shri B. ShaDkaranand 0 01 
Heart lDItitutc, HOUitoD 
(U.S.A.) ,-lo-lgSl 

JJ Gu discovvy by ONGC, in Sbri P. Shiv S~nbr 
Tripura OD 7th October, I gSa. 

J 0 01 

3:l 



33 

s 6 

H. M. 

la Government BIlliDOl' for tho Shri H.K.L. Bbacat 
\WOk commcncinl the II tb 
October, IgSa. 

o 08 
Us..~R. Rao 11-lo-lgSa 

13 Primo Minister's visit to the Shri P.V. Naruimhal 

14 Recent visit 'to India of 8hri P.V. Narasimba 
H.E.Lt. GoIlO~Ullain Muham- R.ao 
mad Enbad, PreildeDt of the Ooun- J 
eil of Minilton of the Government 
of tho People', Republic of 
BaJllladcsh. 

15 Incidenta which occurred Mal' Shri P.C. Sethi 
Parliament House Oil Monday, 
II October, Ig8a. 

16 Govornment buainen for tho wook Shri H.K.L. Bhapt 
commencing the 18th October, 
1982. 

I 7 Incidcnta that were reported 
to bavc occurrod in Amritaar 
(PwVab) on the 18th October, Ig8a. 

18 Productivity linked bonUl for 
tta. employecl of the Gevln'nmellt 
of India ProsseI. 

19 National Capital Reelon. 

ao Indian Penal Codo and Code 
of' Criminal Procedure (Bihar 
Government) BiU, l!}Sa. 

III Situation in PW\iabj 

SIll Prcu reporta which appeared 
on 2srd October 198a about 
Primo Miaistcr'. lpeeches in 
Naplalld 

113 Vilit of H.E. Gen. Zia-u1-Haq, 
President of Pakistan. 

Shri P.C. Sethi 

Sbri Bhishrna Naraill 1 
Singh 

Shri Bhilhma Narain ~ 
Singh I 

Shri N. K.P. Salve J 

Shri P.O. Sothi 

Shri Bhishma Narain 
Siqh 

Shri P. V. Naruimha 
RIo 

o 18 

11l-10-198a 0 06 

16-1G-lgBa 0 It 

o 06 

o OIl 

o 011 

.-II-lg8t o OIl 

o Ot 



81. 
No. 

Brief Subject Name of the Member Mini,tor who made Da~ 
who made the State- the Statement in 
ment reply 

----~----------

I Correcting the reply 8ilri Ruhoed Muooci Shri P.K. ThUll~n 
givon to UJlltarrad 
qUlltion No. sse! 
on 14-12-lgS1 

Time 
taken 

H. M. 



81. 
No. 

Subject 

,/ (iii) A(. tiers U1Iur RuU S 77 

Name of Member MiniJter who 
who railed the made the 
matter 

s 

.tatement in 
re'ponle thereto 

Date 

5 

'X'imr 
takeR 

6 

---.---- ---------~ --_._._-- _._-
I Jlop()rted pliiht of yiliaaen Shri Rlljnath 1 

due to closure of an old Sonkar Swtri J 
road by the Varanasi 
Cantonment Army autha-
ritiee. 

2 Deml)l1strlltion by peacr 
marchers in Delhi. 

!I Need for stoppinl Curther 
imports of rubber to save 
the r.ubber cultiV'ators of 
Kerala. 

" Need for a micro-wave 
channel for T.V. Trans-
mission in Kerala for Aliad. 

5 Rural water supply pro-
Iranune in Rajasthan. 

, Drownin, of Children in 
Nan,.1 Reservoir. 

7 Need for re-routinl of 
certain international air 
sel'V ices throulh Calcutta 
by Iilvinl them traffic 
lalldinl riihts. 

• Need to improve water 
.upply in Delhi. 

t Need to release adequate 
credit to farmers for pur-
chase oC agricultural 
pump sets. I. Need to increase pran-
teed price oC COUoIi 
under the cotton \{ono-
poly Purchase Scheme. 

II. Need to restore the workinl 
of Post at TelelP'aphs 
Office. on Sundayund 
",ther public hoUdays. 

Shri Satyasadhan 
Chakraborty 

Shri Georae 
Joseph Mundackal 

Shri V. S. 
Vijayaralbavan 

Shri Virdhi 
Chancier Jain 

Shri Mani Ram 
BalP'i 

Shri Niren Ghose 

Shri ltama"atar 
Shastri 

Smt. Jayallti 
Patnalk 

Shri Vitam 
Rathod 

Shri D.S.A. 
SiV'apralwham 

35 

I 

i 
I 

J 
1 
I 

I 

t 
I 
I , 
J 

H. M. 

oi-tG-lgB2 0 to 

5-10-1982 0 21 

\ 



36 

3 5 6 

jO 

H.M. 
12 •. RestorationJ of Pipny Shri T. It. 1 Depotit Scheme. Shamanna 

I 
13· Need to authorise the n:1~ Shri Gulshrr 

J 
ue and supply ofJevy/non- Ahmed 
levy cement to the Com- 5-10- 1g82 
pany and Factory at 

J 
Kymore. 

14· ColDJ)letion of Mahatma Shri Ram Vila. 
CanCIhi Brida'e in Bihar. Paswan 

15 PropQ8ed shiftinl, of textile l Smt. Uaha 1 milia from Bol'll By. PraWh Chouclbari j 
16 Need to comtruct ChIli- Shri A. K. Roy I tuani Bridae O,"eT the River I Gandak. 

17 Need to live permanent Shri Harikesh j 
J jobs to employee. who Bahadur j were working with cenlUl I 

departmen t. ! Aeed to eradicate bcgary Shri B. D. Sinth J 6-10-1982 014 
from the Oountry. I 

} 19· Need for financial :usis- Shri Kwuma 
tance for . the Yderu ~hna Murthy j 
R.elervoir Project. I 

1 
20. Urjlent need to stop the ShriSatyanarayan I 

propoaed butcher houses in Jatiya I 
New Delhi and other parts I 
of the Country. I 

21. Supply of wateT from Shri N. Stvlaraju 1 
Cauvery ri'ltt to Tamil J Nadu. 

~. Su~11 of more electricity ~ Shri Motihbai It. 1 to tate of G'Ct from Ohaudbari 
neiahbourin, tates. I 

"3· Need for ahort and lon, Dr. A. Kalanidhi I 
I term meuurel to IOlve 
J the water lupply problem 1 of Madrn } 7-10019A12 0 III 

114· Nef'd to Itart daily train Prof. P. J. Kurien 
J lerYice &cm New Delhi I to Kenala. 

115· Ne~ to brin, lepijlation Shri Hariah 
for the welfare 0 Jawall •. Kumar Gaoswar I 

I aG. Need for the upply of 8hrl DipDJbar • fc tdSe ality Heed and Sinp J l Uita' to the farmen j of Ut r Pradesh. 
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2 3 4, 5 6 

H. M. 

27· Situation in Delhi Uni- Smt. Geda 

1 
veraity as a result of M:ukherjec 
d"lay in 101Vi"f non-
teaching emp oyers' 
demands. 

28. Supply of water from the Shri A. Senapathi I 
rivers of m:ipbourin, Goundcr I 
States to the State 0 I 
Tamil Nadu. ~ 7-1G-1g!l2 

l; r. i 119· E'\rly completion of Shri Keshorao I 
Bavanthadi Irription Pardhi \ 

( "C 
and other project~. 

,4'-~\-~ 
I' 

I 

30 . S'liftin, of the Divilion&1 Shri Somnath j ,.-.. 
Offices of GeoloJical Ohatter,itt 
Survey of India from 
Calcutta. 

~~rmulalion of relicy for Shri Bheekhabhai 
maintenance 0 cultural 
herit~'" of India and 
pro,vJSJ.on for adequate 
facilities to the pill"irns. 

92 • Need for exploitation of Silri Virdhi 
IiJllite resources in Kap- Chander Jain 
urdi and ",rta areas of 
R.aja~than. 

:'.j ·"d to provide adequate I 
. 

33· Shri B. K. 11-10- 1982 0 12 
price to the Coffee Imbichibava 
growers in Kernla. 

34:· Setting up of palio centre Shri V. S. 

\ 
in the Indian Inst i tute of Vijayaraghavan 
Pancha Karma at Chcrll-
~huruthy in Kerala. 

35· Steps for bannin, quar- Shri T. R.. I ryina around GnmRtl'sh- Shamanna 
wara in Karnataka. I 

I 
36. Stcp~ for prohibition in Shti B. D. Singh J the Country. 

". Need for widening of the Silri I..akdlman 

\ NatiollAl lIi,hway No. J l.tallick 
~twcen Cut tack an 
Bhubanl'swar in Orissa. 

38. Need for providina Prof. Nirmala \ medical facilitiea to the- Kumari Shaktawat. 

I couple. lIndergoinl steri- 112-10- gSll o 15 
lization .. a meanl of 
e!lective incentive. 

S • Need for a new Railway Shri Kri~hna 

J line from Ranipnj to Chandra Halder 
Bankura ,I. Meija. 



, . 
38 

~---

3 4- 5 , 
H.M. 

40 . Step. for ;restoration of Shri Zainul 1 Neelachal and Sabarmati Bashrr 
ElCPreu Train 5ervices via 
Varanasi. 

41. Need for extra medial Shri C. Palaniappan 
facilities to spread ramily 
planning in rural areas of 
Tamil Nadu. I 

Need for supply of more Swami )- 12'1.1982 
4,2. 

electricity foc tube·wells Inderveth I in Haryana. 

I / 43· N~d for steps to settle Smt. Pramila 
the textile workers' strike Dandavate 
in Bombay. , 

....... Adequate facilities to Shri Harlkesh 
aJl'icultural scientists. Bahadur J 

45· R.ationalisation of Hoen.· Shri Ram Lal 
inl policy for fire·arms. Rahi 

46. ~ E"lrly completion of the 
Hiudustan Fertilizer Cor· 

Shri SaytalOpai 
Misra 

poration Limited, Unit of 
Haldia, West Benpl. 

"'7· Need to start inunediately Shei Krhhan IS'1001,,82 
• IS second cap:ive electrical Sinp 

unit ofBbilai Steel Plant. 

48. Ade~uate compensation to Shei Di.m1!er 
Ian owners for their Sinsh 
acquired land in Uttar 

J 
Pradesh. .-

./ PliCht of the bonded labour Dr. V. Kulandai· 
in the Country. velu 

50. Openin. of ne w Paslport Shri Harish Kumar 1 Offices in Bareilly and GanJWV 
Gorakhpur diIWicts of I Uttar Pradesh. 

51. Need foc a ntw hiChwaJ Shri It. P. Gaekwacl 
link between Ahmedaba 

\ and VadOtkra. 

[ 1",'10. , 9ftt o 10 
52. Need for financialassiltanee Shri Ram Nalina 

to Uttar Pradesh GO*rn· Misra 
ment for payment ofsupr. 
cane arrears to farmtrs. 

/Needfor humane beha· Shri Mani llam 
.1 ViOUT with prisonen in jail. BaJl'i 
; 



39 ;-

3 " 5 6 

H. 'M. 

Declaration of Tamil Nadu S hri K. Maya- 1 
54· J 

Bandh on 15 October. th"var J 
198~ for failure to resolve 1 the problem of water .upply 1 from Cauveri river. j 

Loan to Scheduled Cutes Shri Ram Vilas I 14-IO- I g82 55· I and Scheduled Tribes from P-.uwan J Banks for purcll&Sin, milch I 
cattle. J 

56. Mer ,er of Coal ),{jnes Shri R.. L. P. I 
I 

Labour Welfare Orpni- Vt"rma J 

sat ion with Coal India J Limilt·d. 

57· Need fur takina e!fectivt" Shri K. LakkapP3 1 measures to protect X-ray I , 
technicians, radioaraphers j 
and other perlons from I -
~ltP:l!lU", to radiation. j 

I 
5B. Need to establish more Shri Satyanarayan J 

p')w 'rful transmit~rl in Jatiya I 
T.V. Ct"ntres. J 

I rutallation of a relay tower Shri Rajelh Kwnar 
J 

:if}. I 
for T.V. at Agea or Sin,h I 
Mathura in Ultar Pradesh. j 

60. Worki1 of Talcher Unit Shri Arjun Sethi \ 15-lo-1g&! 0 16 
ofthe ertilizer Corpora- r tion ofIndia. 

61. Need for aClion on study 
made in 1956 on 'Synthetic 

Shri Niren Ghosh 

Oil Project.' 

62. Dedaration of Tamil Nadu Shri N. I Bandhon account of non- Soundarajan 
supply of water to the State I 

I 
63· Need for increase in the Shri Na.in, I 

duration ofreJional Surya wanshi j -_.--' --_ •. < 

chitrahar by Doordanhan. 

nlostruction of new rail- Shri Virdhi . '~t . .' ) t l ,:,.\~\( 

64· 
way line from Pathankot Chander Jain \ . to Kandla via Bibner, 
Jaiulmet and Barmer. 

65· Need for construction of an Shri Harish Kumar 

\ 
over-bridle at the Railway Gan,war 
Crouin, of the only entry 
road to Pilibhit, U.P. 

66. Im£lel'llentation of the Shri Bheekhabhai 
p:) icy of compulsory and J free primary education. 
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3 4 5 6 

H.M. 

67· Need for early construction Shri A. C. Daa 1 
18-IO-Ig8!1 016 

of Jakhpura-Banspani Line 
to reduCe the cost of trans-
portation oCiron Oft'. 

68. Need to increase the pro- Sbd B. D. Sinlh , duction of pulses. 

r 6g. Inquiry into functionin, of Shri Krilhna 
Thermal Power Plant Kumar Goyal 
at Kota. I , 

']0. A Ilotment of:r~ for Shri A. Senapatbi I distribution 0 in Go)lnder I certain centm of Tamil 
Nadu. J 

71. Coostruction ofa television Sbri S. M. Krishna 1 stu1io in Banplare. 

7!1· R.Clief to the people of Sbri Mui Ram 
Narwana Teball. Diltt.Jind .I"i 
ofHaryana. whose crops I ~ve been destroyed by 
hail-storm. I 

73· Need for steps to set up lID Sian ChiDtamani I 
electronic telephone indua- Jena I 
try at Bhubneahwar. \ .#' ~eed for alternative souren Shri Harikesh I 19"IOolgBll o 14 
ofenerlY. Babadur 

~ 75· Need for a direct train ShriKrbban 
~ervice between Delhi and Pratap S1111h I 
Sonpur. \ 

76• Nationalilation of National Shri KrUhna I 
!lubber Manufacturen <Jiandra Halder 
Ltd. and Incheck Tyree 
Ltd. 

77· Need for stept for the re- Shri T.ll. 
IIW9'&I of artificial JCUCity Shaman .. 
of cement in Karnatab 
particularly in Banplore. 

I 
is. Need to stop strike of Shri It.am VUae \ enlineen in Bihar by Panvan 

solvin, their dtmands. J 
79· Need for construction of Shri Labhman 

1 fishing harbour at Paradip Mallick 
Port. 

So. Need to welt lOiI er05ion Smt.jayantl 
in Orissa. Patnaik 

f 81. OIdaration ofPorbander Shri Dauiats1nhji I 
PorI as all-weather Port, Jadeja J 
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• S 6 

1 
H.M. 

82. Relular lupplX of elect- Shri Ghander Pal 
ricity duriq "n Gamel Sin.h I to the Western Districtl or I U.P. 

8g. Nct'd for S\J pply of Shrill. 
sufficient quantity of coal Kanduwamy 
for the conuniasionirW of 
second .~ of Thermal 
U nits in amil Nadu. 

I 
8 •. Dealership policy of th~ Shri RatansiDh I lIOoI0'lg8:z o 21 

Maruti Limited. Rajda 

85· Neld to take measures to Shri ldahavir 
eradicate encephalitis Prasad 
fever (rom the ditrict of 
Gorakhpur. 

86. Need for equal treatment to Shri ll. L. P. 
the enJineerl of allll'oupll Verma 
in Coal India Limited. 

87· R.r.Ieue of water to West Prof. R.upchand 
Benpl from TenUJhat to Pal 
save crops. 

S8. Need to con,truct darm in Prof . .\iit Ku mar 
Bihar. Mehta 

Sg. Jamal pur Railway Work-
shop. 

Shri D. P. Yada" 

90 . Financial a'ISistance to the 'Shri Pasala 

J people affected by cyclone Penchalaiah 
in Andhra Pradelh. 

gl Need for adequate train Shri V.S. Vijaya- 1 lIOI'Viccs for the nortborn r.laavan 
part of'KeraJa. 

g:l Measures to control leprosy. SIrl Rasa Bobari 
Bohra 

93 Steps to help tho manufac- Dr. Karupasil1dhu 
turon of' Acetic acid by Bhoi 
proviclinl thom market for 
their product. 

94 Need ...:rv0vide pension to Shri Koahorao 
tho • y members of ftoo- Pardhl 
dom filhtora who lulfcrod 
imprUonlJlO1lt in Ig30. 

95 N oed for continuous olectric Shri Dicambor 
supply to tho State of Uttar Sir&lh 
Pradesh ccularly to 
Mathura . trict. . 



r·· ~ 
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3 .. 5 6 

H.M. 

96 Need for removal of anomaly Shri Sudhir Kwnar 1 between B.A. (Math.) and Giri 
B.Sc. (Math!) in regard to 

<. 

\ appointments in Kendriya 
VidyalaylU. 

I-
97 Need to stop import ofsynthc- Shri Manphool Singh , 

tic yam and to provide Chaudhary 
facihty for export of cotton. , 

I 
98 Urgcnt need to stop the lex- Shri Era Mohan I 

tile workc:n from going on I 
strike in Tamil Nadu and , 22-1G-lgSll 0 34 
Pondicherry. r 

99 Reservation system at Palna Shri Raraavatar , 
Railway J'lDction. Shastri I 

Treatment meted out to him Shri KalpDath I 
100 I by the supportcn of CongfCII SODur I (I) and removal of his body- I 

iuan". I 
101 Strike by R.M.S. employees Shri Rameshwar I 

I in Madhya Pradesh. Neekhra ! 
IO~ Need to control the spiralling Shri A.T. Patil I 

prices of land in urban arc .. 1 
I 

103 Need for justice to the people Shri Amar Roy- I 
of Kuchilibari area after pradhan . , 
the agreement of Tin Bigha I 
with Bangladesh. I 

I 
104 Financial assistance to the Shri Pratap Dbanu I 

people of Madhya Pradesh Sharma I living below the poverty 
line. I 

STD facility at Nandyal in Shri Anantha 
I \ 

105 

J 
\ 

Kumool District of Andhra Ramulu MaUu 
Pradesh. 

106 Need for bringing normalcy Shri Atal Hohari 

1 
r-lt.l'\~- . in Delhi University. Vajpayce 

'" \' .... ..." \t 

107 l-'unclioning of Telephone Ex- Shri Mahavir "Y"""- " " 

change at Kauri Ram Prasad I (Gorakhpur). I 108 Need to open a T.V. Centre Shri Qazi Sall"Cnl 
at Aurangabad with studio I 

• facilities . I 
I 

/- Enforcement of Labour l.aws Shri Kriahan i to protect the interest of Pratap Singh 
labour. I II-II -I !)lila 0 16 

110 Rccommcndationofthc Man- Shri K. Kunhambu 
cial Commislion for listing 
Pulay .. as Backward Com-
munIty. J 



.... """''P •. 

I II Ncod for expansion of Haldia Shri Ninon Ghosh 
Refinery. 

112 Increue in the pension to Shri Ramavatar 
fhledom fighters and their Shastri 
ramilies, 

113 Increase in power rates in 
Uttar Pradesh, Bihar and 
Haryana. 

Silri Ram Vilas 
Paswan 

114 Need to establish a R'dio Shri Virdhi Chander 
station at Barmer with an Jain 
auxiliary station atJaillalmer. 

US Extension of trains upto Bha- 8hri Ibm Na,ina 
tani instead of tcnninatiDl Millra 

IIi 
them at Gorakhpur. 

Extension or Jayanti Janata 
Ezprea up to New Delhi 
instead of terminating it at 
Nizamuddin. 

Need to deJink the Credit 
Guarantee Scheme of Small 
Scale Industriea unit. from 
lOBI's refinance scheme. 

8hri Narsing 
Suryawanshi 

Shri G. Narsimha 
Roddy 

III Need for setting up Slag 8mt. Jayanti Patn.ik 
Cement Plant at Rourkela. 

II' Permission given to South Shri H.N. BahUluoa 
African deloJates to attend 
the International Bar Asso-

128 

121 

11111 

ciation Conference in India. 

Need to give de-jure recogni-
tion to Israel by exchangin. 
Ambauad01'l and cstablilh-
ing normal diplomatic re-
lations with that Country. 

Need to give 1l10re facilities 
to tho pallCnger. travelJins: 
between Uijain and Indore 
and other parts of Madhya 
Pradesh. 

Need for a firm decision in 
J'Cfard to the Head-quarters 
of the Hindustan Fertilizers 
Corporation. 

Dr. SubraDlaniam 
Swamy 

Shri Satyanarayan 
Jauya 

Shri Krishna 
Chandra Halder 

• U3 Treatment meted out to Shri Shri ja,pal Sinlh 
,Jagpal Singh, M.P., by po-
lice in Patn •. 

1 
I 
I 
I 

I 
I 
I 

\ 
I 
I 
I 
I 
I 
I 

j 

~ 

I 
I 
I 
I 
I 
I 

I 
I 
I 
I 
J 

-no matter was referred to the Committee of Privilclcs on 5-11-1982. 

6 

H.M. 

o 23 
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Demands of retired Defence Shri Mani Ram 
1 

124 I Employocs. Bagri 
J #!eed to check indecent dis- Smt. Madhuri SiDlb 

play of women in advertise-
\ menb. 

l 126 Need for rcICarch to identify Dr. Krupaain(lliu 
commerciaIly viable raw Bhoi 

1 material for newsprint. , 
127 Need for fundi for tbe cons- Shri Laksbman I truction of bostell aDd rcsi- Mallick 

dcntiallCboola for lCbodulod I caatca/lCbodulcd tribc:t stu-
dents in tribal aroas of Orilla I 

under the centrally lponson:d 
lICbomos. 

128 Conservation of Lord Jagan- Shri Haribar Soren 
nath Temple at Puri. 

129 Nocd for controlling the illicit 
fcWng of trees in Himachal 

Shri T.S. Negi 

Pradcah. 

130 SCV~ droUftht and famino Prof. N.G. Ranga I 
conditions In most parts of l Rayalaaocma and larxc areas 
of Tolangana in ADdhra 
Pradesh. 4-11-1982 0 III 

13 1 Reappraisal of the Tamil 
Nadu'. nutritious moal sche-

Shri K.T. Kosalram 

me bafon: adoption by all 
developing countries. 

132 Need to provide exemption 
from customs to ,"ch Indian 

Shri R.L.P. Venna 

nationab who bring with 
them utcf'ul articles and in-
dustrial machinery. 

133 Shortage of rice in Kerala and 
need for morc allocation. 

Prof. P.J. Kuricn 

134- Urgent need for getting Presi-
dential usent on the Bill 

Shri A.K. Roy 

nationaWing Kumardherbi 
Engineering Works (Pvt.) 
Ltd., in Dhanbad, Bihar. 

135 Need to examine the lorob-
ICI1lI of railway emp oyecs 
retired from Special Railway 

,Shri Basudeb 
. Acharya 

Protection Force. 

136 Need to release the quota of Shri Baburao 
~ for the State of j'ranjpc 

dhya Pradoth to meet tbe 
demands of students. 

----~ ~-
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''"tT37 Nood to call ofl'the striko bli 

H. ~1. 
Dr. v. Kulandaivelu 1 

employee! of the Neyve i 
Lignite Corporation Limited, i 
Neyveli. I 

13/\ Ar.cidents casucd by uncxplo- Shri RameID.war ~ 4-1 I-I gSa 

oed bombs and other Neckhra 
explo,ives left at the site of i 
firing range of the army near I 
Ital'lli. J 

139 Delay in the implementation Shri Chintamani 1 of Ihe expansion schemes of Jena 
some of the Steel Projects in I the Country. I 

140 Bonus to employees of the Shri Somnalh I 
Stationery Offices of the Chatterjee i 
('..ovemmcn l. I 

I 
141 Develo~ment of Coal Minos Shri Rasa Behari I 

in Ons5&. Behra I 
I 

142 Propoul for liming up of Shri A.C. Dal I Nickel Project at Sukinda I 
(Orissa). I 

143 Need for riority for electri- Shri Keshorao t 5-1 1-19811 0 33 fication 0 railway line bet- P,lrdhi I 
I 

ween Durg and Bhll5&wal. I 
144 Kecd for proper survey to Shri Arjun Sethi I identify the small fanners 

with a view to assist them I financially. ; 
145 Need for providinc a healthy Shri B.D. Singh I 

sugar policy to promote I 
Sugar Indu.~try. I 

I 
146 Need for providing facilities Shri Bheekhabhai I to small cottage industries 

I sitltated at Bansbagh Dun-
garpur, Rajasthan. 

147 Instruction to Govt. of Shri G.M. Banat- I Maharashtra to withdraw walla I 
the history text book pres- I cribed for Eighth C1a.u. I 

J41l Supply of drinking water and Shri K. Mayathevar I c1cctricity to the N:0p1e of 
Dindigal, Tamil adu. 

! 149 Urgent need to increase the Shri Harish Kumar 
wagM of agricultural labou- Gangwar l 
rers to improve their ccona- I mic conditioU'l. 

15° Arti ficial ahortage of soda ash. Shri Ratansillb J Rajda. 



Brief Subject Name of Minister Data Time taltan 

--.....-------------_._--_._- ... -------_._---------_ . ....:...----_._--
H. M. 

Correcting the aJlJ'WCr given on Shri S. B. P. Pattabhi 
112 October, /982 to a supple- Rama Rao 

o 01 

mcntary by Shri Bhcravadan 
K. Gadhavi on Starrtd Quos-
tion No. 30Q regarding amua-
Jling activities. of diamond 
traders. 



18. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

Business 

BILLS 
(a) Government BiU~ 

(b) Private Members' Bills 

BUDGETS 

(a) General Budget 

(b) Budget in respect of StatOi under PresideRt's 
rule 

CALLING ATTENTION NOTICES (Rule (97) 

DISCUSSIONS 

(a) Short DuraLion DiscUS'ioJU (Rule (93) 

(b) Half-an-Hour Discussions (Rule 55) 

MATTERS UNDER RULE 377 

MOTIONS 

Motions (Rule 191 & 34l1) • 

QUESTIONS 

RESOLUTIONS 

(a) Statutory RosoiutioJU 

(b) Private Membars' Rosol-utioR! 

STATEMENTS (Rule 372 and Direction lIS) 

OTHER MATTERS such as Papers laid on Table, 
Questions to Privilege, Obituary reference., Points or Order etc:. . ....• 

TOTAL 

Timo taken Percontago to tho 
total time taken 

H. M. 

.36 56 a8.0 

7 30 5·7 

3 30 a.6 

@a 00 1.5 

18 a~ 13·9 

11·4 

5 04 3·9 

10 06 7·7 

16 40 la.6 

1.6 

I 57 

5 55 

100.0 

.Joint diMcuuion took place on one Statutory Resolution [wu Statement No. 15{i) 
SI. No. I] al\d motion for coJUideration of the connected Government 8111 
[vidl Statement NO.2 (i) SI. No. 19]. Time taken on joint discussion has been 
shown under Government BiUs. . 

@JointdiscuuiontookplaceononeStatutoryResolution[II_Statomont No. I~i) 
SI. No. a] and Supplementary Demanda for Grants in respect of tho Bu t 
(Assam) for 19811-83. [vitU Statement NO.5 (ii»). Time taken on joint 's-
cUulon has been shown under State Butlgot. -

47 


